Annexure-1

Name of the corporate debtor: Renaissance

Carporation Limited - In Liquidation Date of commencement of liquidation: 18 October 2022 (order published/recieved on 21st November 2022) List of stakeholders as on: 21st January 2023
_ ﬁ _ _ _ (Amount in As)
Details of claim received Details of claim admitted
S.:S.-_mw % share i | |[Amount of At ot ey il Amount of claim
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i Amount claimed ¢ - . interest Details of Security Interest amount of claims |contingent claim under verification
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e They have been advised to file
00! : 2
1 |State Trading Corporation 20.12.2022 L i 137,802,367 No Pledge of scrap Pet Bottles - 0.00% - - 137802367 - claim as secured Operational
e Creditor since they are not
137,802,367 Financial Creditor.
Total 137,802,367 137,802,367 - 0.00% = - 137802367 =




